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", 4120] 7 faeeht, geeafaan, e 24, 2020/ 3, 1942
No. 4120] NEW DELHI, THURSDAY, DECEMBER 24, 2020/PAUSHA 3, 1942
ArATE 3T FE FH HATAT
(THaAETTE-11)

T2 foeeht, 12 feswae, 2020

FT3T. 4683(H).—Fa 1T TLHY, AT I (FFH THI0T) Afef=a#, 1978 (1978 FT 33)
T ST 1 3T ITETT (3) 37T HT T (FATAT S 72w sTfeftaas, 2002 (2002 7 60) #ht &Ter

1 T ITETT (2) FTT Tacd ATRAT T TART Fd U, T T HLH § TIHL LA 6 9997, T

OO FIAT & Toh Toas & 6 ATSGAAT & TH1AT 6l G Fl TG 3h ATSHAAAT 5 I
HET T ST o AT HGIATLT & 3T T3 AT & 9% off sheer: e forar srom)
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MINISTRY OF HOUSING AND URBAN AFFAIRS
(MRTS-11)
NOTIFICATION
New Delhi, the 12th December, 2020

S.0. 4683(E).—In exercise of the powers conferred by sub- section (3) of section 1 of the Metro
Railways (Construction of Works) Act, 1978 (33 of 1978) and sub- section (2) of section 1 of the Metro
Railways (Operation and Maintenance) Act, 2002 (60 of 2002), the Central Government, after consultation
with the Government of Madhya Pradesh, hereby declare that the provisions of the said Acts, shall
respectively extend to Bhopal Metropolitan Area and Indore Metropolitan Area in the State of Madhya
Pradesh with effect from the date of publication of this notification in the Official Gazette.

[F.No. K-14011/4/2019-MRTS-11]
JAIDEEP, OSD (UT) and Ex-Officio Jt. Secy.
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